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Iakha. Bank has also takan Itap8 to nICCMIr 
its dues. 

(c) to (f). In the first case III D.N. Road 
Branch, CBI has not found Involvement of 
bank staff. In the sacond case at bNery 
Bazar branch, three oIflC8l'S -have been 
suspended. A complaint wlh CBI has also 
been lodged. 

(g) Govemment, RBI and banks taka 
steps from time to time for pwention and 
prompt detection of frauds. Soma of these 
steps are as follows: 

~) Strengthening of control 
mechanism by banks through 
inspections, audits and peri-
odic returns; 

_ ~i) The clearing of arrears in bal-
ancing of books and rac:onciIi-
aIion of inter-branch account 
on a continuous basis; 

(ui) AppointmentofChiefVlgiiance 
OffIcers In the nationalised 
banks on daputation fromolhar 
banks; 

(IV) Creation of SpecIallnves1iga-
lion Cell In RBI for Inve8Iiga-
lion and scrutiny Into major 
frauds; 

(v) CircuIaIion of caution Notices 
by RBI to Chief Executives of 
banks on important caes of 
frauds; 

(vi) pmper ...... ing of op8IaIionaI 
personnel; 

(vii) COIIc.tad action by banks to 
Implement antl-corruptlon 
measures; and 

(Engish) 

Committee of DIrectDra and 
Board of Directors of banks. 

AId to Slate. for better Ro8da 

859. SHRI CHETAN P .S. 
CHAUHAN: 

SHRI BHAGWAN SHANKAR 
RAWAT: 

SHRIMATI MAHENDRA 
KUMARI: 

WiH the Minister of SURFACE TRANS-
PORT be pleased to state: 

(a) whether the Govemment proposeto 
give more aid to the State Govemments for 
batter roads as reported in the Economic 
Times daIad December 30, 1991; 

(b) if so, the details thereof; and 

(c) the time by which the proposal is 
likely to be Implemented? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) to (c). Yes, 
Sir. The Parliament had adopted a Revised 
Resolution about the CentrBl Road Fund 0'1 
13.5.8B, In terms of increasing the cess on 
petrol and bringing diesel within its purview, 
under which the State Govts. would get 
additional funds for road development. 
However, actual augmentation of the Fund' 
has not ,. takan place. As such, it .. toG-
early 10 say when the proposal wiD be imple-
manflld. 

860. SHRIMATI RITA VERw.. 
SHRIBHAGEYGOBARDHAN: 
SHRI SUSHIL CHANDRA 

VERMA: 
_1hetInislerof FINAN~bepleased 

to .... : 



PHALGUNA 9, 1913 (SAKA) 

(a) what_ an alleged C8I8 of fraud 
relating to Income tax refund has been de-
tected In the Reserve Bank of india, New 
Delhi; 

(b) If 8O;lIIe detaBs In this raganf includ-
ing th8 amount of loss sufferad br the Gai-
emment as a result thereof; 

(c) whether some GovemmentlRBI offi-
cials have been found to be involved in the 
matter; and 

(d) if so, lIIe action taken against them 
and also for preventing such allegod frauds 
in future? 

THE MINISTER OF STATE IN THE 
UlNlSTRY·OFFJNANCE (SHRI RAMESH-
WAR THAKUR): Ca)1D (CIt. fnJanuary, ·'992, 
a case of· fraud relating to income-tax re-
funck C!IIIIe .. the ncU:e of the Reserve 
lank· of Inctja and the Income-tax Depart-
..... ~", .. trII:ome-tex Depart-
ment showed that some refund voucher 
booM_relllilaing.An F.lR has been filed 
wfIh the pollet who are investigating the 
case. 

The enquiries made so far show that 
rafundsaraountingto about As. 6lakhs have 
been fraudulently encashad. 

The PoIic:a have arrested some persons 
including some officials of tile Reserve Bank 
of IncfI8 and one cfflCial of the Income-tax 
Department who has been suspended. in-
vestigations are stiD in progress. 

Very recentfy, In December, 1991, in-
structions had·been issued emphasising the 
need for safe custody and sacuriIy of refund 
order books with a view to prevent frauds in 
encashmant of refunds. 

Import of COIIori 

SHRI B.L SHARMA PREM: 
SHRI RAMESHWAR PATI-

DAR: 
DR. LAXNltNARAYAN PAN-

DEA: 
SHRi PHOOL CHAND 

VERMA: 

Wllthe MinisterofTEXllLES beplaased 
to state: 

(a)whetherllle Union Government have 
decided to import several lakhs of cotton 
bales under open General Licence Scheme; 

(b) if so, the details thereof and the 
names of agencies through which these 
bales are likely to be importacf; 

(d)theamountofforeignuchangelhely 
to be incurred thereon; and 

.... t v '._ 

(e) the steps taken br the Government 
to procWce more cottoA for dIIIMIIaic ..... -
export purposes with a view to save foreign' 
exchange? 

THE MINISTER OF STATE OF THE 
MINISTRY OF lEXTILES (SHAt A6HOK 
GEHLOT): (a) to Cd). The matter is under 
consideration of the Government. 

<e) A centrally sponsored Intensive 
Cotton Development Programme (ICDP) is 
being implemented in 11 cotton growing 
States under which assistance is being pr0-
vided for production and distribution of certi-
fied seeds, Integrated Best Management, 
farmers training programme, etc. 

intrusion by Paklstanillarine Security 
Force 

862. SHRI LOKANATHCHOUDHURY: 
861. SHRI LOKANATH CH- WiUtheMinisterofDEFENCEbepleas8dto 

OUDHURY: state: 


